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[RAJYA SABHA]

MR. CHAIRMAN: Please state the point.

SHRI TIRUCHI SIVA: It is very serious, please. Sir, we appreciate that you take so
much of efforts to uphold the dignity and decorum of this House. But, our dignity is at
stake. Sir, we are reposing our confidence upon you. But we are very much agonized
to raise this. One of the Members of this House, my party colleague, Mr. Mohamed
Abdulla, when he went to the Central Hall, he was stopped there asking whether he is
an MP. Number two, this is not for the first time ... (Interruptions)... Please, Sir, lend
me your ears. Number two, the other day | forgot a paper of mine. My PS climbed
the steps and handed them over to me. Later, after | had come into the House, he
was called by the security and warned him that his ID card will be cancelled. Who
gave that order? These are all the things that we are experiencing. | have been here
for more than two decades. ...(Interruptions)...

MR. CHAIRMAN: | have taken note of it. ...(Interruptions)...
SHRI TIRUCHI SIVA: But, Sir, | had never experienced it earlier. ...(/m‘errupz‘/ons)...
MR. CHAIRMAN: | have taken note of it. ...(Interruptions)...

SHRI TIRUCHI SIVA: Kindly see to it, Sir. We need a decent treatment in the
Parliament premises. ... (Interruptions)...

S1. AR TISTUAT: G-, AR [T I ! GREAT &b He H AT| ...(FALT).... W Bl
GREAT F A1 AR ST F 18R W 8l 2 TSIF &b Fee H 7| ..(FAYM)... AR,
RIS &1 GRET & Wag H Sl 99T IST T 8, ...(FIYH)... TR <2 BT AT & qre
H WA Bl GRET ...(HFET)...

MATTERS RAISED WITH PERMISSION

MR. CHAIRMAN: | have taken up the listed Business. ...(/nterrupt/ons)... Dr.
Laxmikant Bajpayee to speak on ‘Demand to constitute a Special.
...(Interruptions )...
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Demand to constitute a Special Commission to protect the rights of patients and
doctors

S1. AGIBIT IOTIA ([TR UQ90): R, ol 267 & d8d 9 331 B & dad &
HIH I DI ST IF I8 A9 uga1 ared 8 {6 B ARl g al gRe |
IR Y45 B X8 &l ...(ILT)...

oY SR W9 WX, A RTHE IR 872 ...(HaeTH)...

S1. A& Forat: qrer, W17 4wy g, # IR iR fifdhcasn! & AfRHRI &I
RETT = IRV SRINT &1 WY1 & HIT R T &l ...(FALH)... A Je! Al el o
...(ALTH)... JATST BHAR TR {1 &1 H IR AR FAfhedd] & d1F 3§ HRIY Bl SR

HHOR ...(FILT)...

MR. CHAIRMAN: Shri Jairam Ramesh ...(Interruptions)... No; no.
...(Interruptions )... This is his House. ...(Interruptions )...

S1. A&t SToTadt: U IR AN SIS IUAR, AH Yo 3R T
SIM®RI & HR YIRSd BId 1 ...(agm)... TART 95y 21 g o6 I 31 gRer 9 Sl
v ST ATEY, AT A TET IS S 31X I DI YR & RIATH AR G2 B AT
& qIER U &1 V8 TSU A b RIATE =l BT 18!, ol T8l BNl .. (FFEH)... 3R 3R
g9 ...(Tag™)...

REGARDING NOTICES UNDER RULE 267- Contd.
SHRI JAIRAM RAMESH:  Sir, this is most unfair. ...(Interruptions)...

MR. CHAIRMAN: Shri Jairam Ramesh ...(Interruptions)... | have given floor to
Shri Jairam Ramesh. Nothing else is going on record. ...(/nterrupt/ons)... Jairam
Ramesh. ... (Interruptions)...

SHRI JAIRAM BRAMESH: Sir, this is most unfair. You have rejected all the notices. You
want the Business of the House. He is raising an issue which you have rejected. And,
it is very clear that this is all part of a game plan to raise this issue and have the House
adjourned. ... (Interruptions)...
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